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l1DC Ira4e to A Ii tnt' rad on 
18 -term basi according Lo the De· 
partment ot Penonnel O.M. No . F. 
13Jl6/81 .. Estt. P.I. dated 8th February. 
1'13; 

(b) if so, the number thereof; 

(0) the nlimber of Assistants who 
. av beeD denied the benefit of option 
on their promotion from UDC grade to 
tbo Assistants' grade on longterm 
Msis in the Ministry of Home AtTai rs 
Ind Department of Personnel; and 

(d) the reason for not "giving the 
me benefit to some of the Assistants 

of tbe M .H .A.lO epft. of Personnel and 
Trainin ? 

THB MINISTER OF STATE IN 
~HB MINISTRY OF HOME AFFAIR 
(SHRIMATI RAM DULARI SINHA) : 
( ) to (d) A few Upp r Divisi on CJerks 
of the Ministry of H me Affairs were 

iven the beneft t of option for the pur .. 
po S o,f pay fixation in term of Depart .. 
ment gf Personne t &, A.R, (new Depart-
'ment of Pcrionnel & Training) 0 , M ,S, 
No. F. 7/J/80·Estt. P . l. dated 26.9.1981 

, ad P ... IJ/26/32·EsH.P.I. dated 8.12.1983 
OQ th ir promotion on long term ba is 

A i taots. The D partmcnt of Per .. 
. Ion ef & Trai ning later clarified that 
tbe bancfit of option under the afore-

id memoranda can only 'be given on 
ro alar appointment after inclu ion in 
tll Select List and tbat appointment on 
Ion term basi cannot be treated as 
r sular appointment. On re eipl or 
l 's clarification the benefit of option 

',' jell wa beina given to Assistants 
.. ppointed on long term basis in this 
, tnistry has b en stopped and the past 
c ses where the benefit has been ext .. n-
d d. are being reviewed. 

Manallement of Thanjavur Art Gallery 

3441, SaRI p. CHID~MBARAM: 
Will t.b~ Minister of CULTURE be 
,leased to sta te : 

. (II) whether Government propose 
to"" tile( oli,ina) bronze idols from- the 

j~vut Art' GaUcry "nd the t mple 

(If Parithiyur J Azhipur; nd Vada a)a-
thur in Tamilnadu to W bington. to 
display them at th~ estival of India 
exhibi tioo there; 

(b) wbeth r t~e managem nt of the 
Thaojavuf Art GaJIery has objected to 
the proposal; and 

(C) whether the purpose Would Dot 
be served by seodin repli s of.· es~ 
idols to Washington? 

THE MINI TER OF STATE IN 
THE MINJSTRY OF P.ER'SONNEL 
AND TRAINING; ADMI I T A1.11VE 
REFORMS AND PUBLIC GRIEVAN· 
CES AND PENSION Ai D N THB 
DEPARTM NT OF CULTUR (S RI 
K. P. $INGH DEO): (a) The propo-
sal is 'uod r con ideration, . ' 

(b) The Thanjavur Art GaJlery bad 
objected initiaJJ),. However, the Govern-
m ot of Tamilnadu revi ewed the matter 
in consultation with all concerned 
including the Thanjavur Art Gallery and 
accorded pcrmi sion to send th bronze . 

(C) No, Sir. Museums of infern -
tiooa I repute wou Id not show replica 
of uch bronze at an important 
exhibition . 

iog of Pak .. pioD ge D t 0 k 
J& 

3442, SHRI C. MADHAV R . DDI 
Will the Minister ( f HOME AFFAIRS 
be p leased to s ra te : 

(a) whe1her Oovernm nt' attention 
has been' draWn' to the newsitem appear-
ing ill the Hindustan Times dated tht 4 
April, 1985 wherein it has been stated 
that police have busted a Pak c pio.nage 
network with the arrest of four ak 
Nationals from Samaba border ar a of 
Jammu aod Kasltmir aton with smuggkd 
gC!>od and documen~s; 

(b) if so, the ~etaiJs thereof; ar.d 

(c) action taken by Govornment 'n 
the matter? 




